












































































































Mailbox of shaileshmadiyal@salvuspartners.com

1 attachment(s) - RESPONSE_OF_THE_VINDHYACHAL_SUPER_THERMAL_POWER_STATION_LTD..pdf (11.57MB)

Subject: Original Application No. 164/2018: Ashwani Kumar Dubey Vs. Union of
India & Ors.
From: Shailesh Madiyal <shaileshmadiyal@salvuspartners.com> on Mon, 22 Nov 2021 17:38:57

To: <ashwanik.advocate@gmail.com>

Cc: "Shailesh Madiyal " <admin@salvuspartners.com>

Dear Sir,

Please find attached, the scanned copy of the Response of Vindhyachal super thermal power plant [NTPC-Vindhyachal] to
the quarterly status report filed by the joint committee in the above mentioned matter.

This is for your information and record.

Warm Regards

Amit Mishra

FOR

Shailesh Madiyal
Chamber: # 208, C.K.Daphthary Lawyers Chambers
Tilak Lane, Supreme Court of India
New Delhi - 110 001
Tel:+91-11-23386550
_________
Unit No. 1117, 11th Floor, Ithum (Tower A)
A-40, Sector 62
Noida-201301 (UP)
Tel: +91-120-4504226
__________ 
This email and any files transmitted with it are privileged and confidential and are intended only for the use of the intended
recipient. If you are not the intended recipient or responsible for delivering this email to the intended recipient, any use,
dissemination, forwarding, printing or copying of this email and any attachments is strictly prohibited. If you have received
this email in error, please delete it immediately from your system and notify us by email.
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